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Sub:

Ref:-

Sir,

Shri Kaushik Kumar Sharma.
Jt.Registrar (Vigitance),
Gauhati High Court.
Guwahati.

Shrl Abdut Hakim,
District & Sessions Judoe.
Karbi Anglong, Diphu

Wjth reference to the above, I am directed to inform you that you have beengranted commuted teave for twenty.d.v. *itr., rurr-puv'i. 
^'J.6"r.ro^,, 05.06.2021(suffixing 06.06.2021 beino sunrtay) alongwith station i".r" 

'p"rr,*,"", 
subject tosubmission of your reaJe aDDrication ,; ;r;il, ;;ol'""1'",onn with LeaveAdmissibirity Report from the office or tt,o p.iriipail"-couiiant cenerar 1aag,Assam, 

^Guwahati. 
Further, the period of your COVIO ig u".ir*ilrO Home Quarantinetrom 22.04.2021to 16.05.2021 has been treated .. ,".r" on ,r".ni nr"r_.

Dated Guwahati the 9th June, 2021
Commuted leave along with station leave permission.

Your letter No. DJKA/ 202U 3485, dtd. 07.06.202L.

Copy to:

1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati_29, for information.

Li7" 
The Proiect Manager, Gauhati High court, Guwahati.

9
JT.REGISTRAR (VIGILANCE,I

,r,on aor*, offi 
AL ,RADESH)

From:-

To,

Yours faithfully,

_s4_
JT.REGISTRAR ryIGILANCET

Memo NO. Hc.vII -6I99l_2575_2576l dated 09.06.2021


